
MEDIATION CENTRE RHC, JODHPUR, CAUSE LIST 21.07.2018

NAME OF
MI:DIATOR

Mr. Himanshu
Maheshwari

Mr. Shectal Kumbhat

S.B. CRLlvlP No.5-13/20I 8.

Ravivansh Narain Mathur
& Ors. V/s State & Ors.
.Connccted With S. li'
CIILMP No..1067/2017,

Ravivansh Narain Mathur
& Ors. V/s State & Ors.

Sh, Prashant
I(umar Sharma

Mr. C P Malik

Mr. Vikas Bi.iarania
I

MEDIATION CENTRE RHC, JODHPUR, CAUSE LIST 23.07.2018

NAMIi OF PETITIONI'R
ADVOCATT:

TYPE OI? CASE &
NO,WITII TITI.E OF

CASE

NAME OI-
MEDIATOR

Mr. Ilameshwar DaveS.B. CTA No.2512018, Smt'
Pintu Kanrvar V/S I'an
Singh.

Sh. Prashant
Kumar Sharma

S.B. CAM No. 5,13/2009'

Smt. Kamaln V/S
Nemichand.

Sh. Far"zand Ali

Mr. Surcsh Shrirnali

Mr. Rishabh Shrimali

S.B. CFA No.337/2016,
Ket,al Ram V/S Bhikha
Ram.

Sh. Rakesh Kumar
Sinha

s.N.

Nl r. Ii.a kcsh Chotil a

Mr. Ilemant Jain

Mr. Sanjeet Purohit

Mr. Keshav Pareek

2
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MEDIATION CENTRE RHC, JODHPUR, CAUSE LIST 25.07.2018

s.N.

I

NAME OF- PETITIONER
ADVOCATE

TYPE OI- CASF: &
NO.WITII TITLE OF

CASE

NAME OII
MEDIATOR

Mr. Bheru Singh
Rathore

S.B.CTA. No. 13/2018,

Smt. Sharda V/S Sohan

Ram.

Dr. Pramila
Acharya

NAME OI.' RESPONDEN''I
ANVOCATF:

Mr. Man.jula Choutlhary
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NAME OF- PETITIONER
ADVOCATE

TYPE OI,- CASE &
NO,WITII TITI-I' OT

CASE

^S.N.
NAMF: OII RESPONDF:N'?

ADVOCATF:

Mr. Mahaveer Pareek

Mr. S R Godara

NAM T: O F R I-:S PO N D I-:N'"
ADVOCATII

I
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